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Review of Exvise Duty on Tea

*559. SHRI K. B. CHETTRI: Will
the DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE be pleased
‘to state:

(a) whether the review of excise
-duty on tea in all the Tea Zones on
uniform basis is under the considera-
tion of Government;

(b) if so, the details thereof: and
(e) it not, the reasons thereof?

THE MINISTER OF STATE IN THE
"MINISTRY OF FINANCE (SHRI
SATISH AGARWAL): (a) to (e).
Some representations have been
‘received from the tea industry request-
ing for restructuring of existing Zones
for the purpose of levying excise
duties ag well as for the revision of the
rates of duties on teas. Np final deci-
sion has been taken on these rep-
_resentations.
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*862. SHRI HALIMUDDIN AHMED:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

i(a) whether Governmentare pro-
posing to start some Touris{ Hotels in
Saharsa and Purnea District of Bihar
in general and Araria in particular as
these are border districts of India; and .

(b) if not, the reasons therefor?

THE MINISTER OF TOURISM AND
CIVIL. AVIATION (SHRI PURU-
SHOTTAM KAUSHIK): (a) and (b).
Due to constraint on resources and
inter-se-priorities there is no proposal
to contruct tourist hotels in Saharsa
and Purnea districts of Bihar and
Araria by Government or anv of its
public sector undertakings,

Luther Comumittee Report on Im-
provement of Bank Operations

*564. SHRI S. JAGANNATHAN:

SHRI M. KALYANASUN-
DARAM:

Will the DEPUTY PRIME MINIS-
TER AND MINISTER OF FINANCE
be pleased to state:

(a) whether it is a fact that Luther
Committee report on improvement of
bank operations has been taken up for
implementation;

(b) the reasons why the report was
kept in cold storage so long: and

(c) the concrete action proposed on
the basis of the Report to streamiline
banking operations?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAY): (a) to (¢). The
Reserve Bank uppo@nﬁed an interand
committee - exclusively of ifs
own officers headed by Shri J. C
Lutber to tointothequesuOnofPro-_
ductivity, mieiency and Profitabifity
in coramercial -bawks.
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of snd the suggestions made by the
Committee are intended for uge by the
Reserve Bank for providing guidance
to it in the formulation of banking

policies from time to time. The Re-

serve Bank has taken note of the
recommendations made by the Com-
mittee. Instructiong were issued to the
banks for implementation of  such
recommendations as were readily
acceptable to the Reserve Bank and
could be implemented by the banks.
The remaining suggestions are kept in
view by the Reserve Bank for formu-
lating policies governing various
aspects of working of the tommercial
banks.

Complaints received by IDBI regarding
irregularities commitieq by P. D,
Group of Companies

*566. SHRI K. S. VEERABHA-
DRAPPA: Will the DEPUTY PRIME
MINISTER AND MINISTER OF
FINANCE be pleased to state:

(a) whether the Industrial ngelop-
ment Bank of India (IDBI) has
received any complaints regarding
certain irregularities committed by the
P. D. Group of Companies (Messrs
Transport Corporation of India etc.);

(b) whether IDBI has received a
request from that group for financial
assistance to finance their various
schemes; and

(¢) it so, whether any decision has
been taken by IDBI in providing
financial assistance to that Group?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH): (a) Yes, Sir.

(b) The Indusirial Development
Bank of India (IDBI) has received two
-applications for direct financia} assisi-
ance from Messrg Trangport Corpora-
tion of India for setting up & new
Synthetic Spinning Unit at ‘Hubli and
", for expansien-cum-diversification  of
‘Bangalore Wire Rog Mills,

58
(c) The IDBI s yetto lake g deci-

sion in regard to provision of financial’
assistance to these units.
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